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COURT NO.4       
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MS. JUSTICE PRATIBHA RANI

1. W.P.(C) 534/2011 RDS PROJECT LTD JAGDEEP DHANKAR, ASHA JAIN MADAN
VS. RATANGIRI GAS AND POWER MUKESH JAIN, A.S. CHANDHIOK
PVT LTD AND ORS BINDU SAXENA, SHAILENDRA SWARUP

APARAJITA SWARUP, K.K. PATRA,
GAURAB BANERJI, SALIL TAGOTRA
S.A. HASEEB, AJIT PUDUSERY, 
NEERAJ CHAUDHARI, ASHOK MATHUR
KANIKA SINGH

2. W.P.(C) 1634/2012 UOI & ANR R.N. SINGH, R.V. SINGH, S. SUNIL
VS. PS PURKAYASTHA JAGDISH, S.P. PANDA

3. W.P.(C) 4510/2012 JEET SINGH RAKESH KUMAR, J.S. BHASIN,
VS. DELHI TRANSPORT CORPORATION RASHMI PRIYA

4. W.P.(C) 6764/2012 YASHPAL SINGH J.P. SENGH, SUMEET BATRA
VS. DELHI TRANSPORT CORPORATION ANKITA GUPTA, SUMEET PUSHKARNA

COURT NO. 6
HON'BLE MR. JUSTICE S. RAVINDRA BHAT
HON'BLE MR. JUSTICE SUDERSHAN KUMAR MISRA

AT 2.15 PM
1. FAO(OS) 280/2009 M/S. DAULAT RAM INDUSTRIES TAMALI WAD, KRISHNA KUMAR

VS. UOI

2. W.P.(C) 2380/1999 EX. CONST. TEJBIR SINGH M.G. KAPOOR, SAQUIB, 
VS. UNION OF INDIA AND OTHERS

COURT NO. 6
HON'BLE MR. JUSTICE S. RAVINDRA BHAT
HON'BLE MR. JUSTICE R.V. EASWAR

AT 2.15 PM
1. W.P.(C) 4976/2011 INDUS TOWERS LIMITED N VENKATARAMAN, R. SATISH KUMAR

VS. UOI AND ORS. PARIVESH SINGH, ANJALI CHAUHAN
PARAG P. TRIPATHI, SIDDHARTHA,
SONIA SHARMA, VAIBHAV AGNIHOTRI
KANIKA AGNIHOTRI
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COURT NO. 11 [E-COURT]
                       HON'BLE DR. JUSTICE S. MURALIDHAR
NOTE: ADVOCATES ARE REQUESTED TO TRY AND AVOID ADDRESSING THE JUDGE AS MY LORD AND YOUR LORDSHIP.
FOR PRONOUNCEMENT OF JUDGMENT AT 2:15 P.M.

1.  CO.PET. 14/2012      IN THE MATTER OF VODAFONE  NITI DIXIT, RAJIV BAHL, 
    CONNECTED WITH INFRASTRUCTURE LTD           ABHISHEK SHARMA, MANISH                       
    CO.APPL.(M) 140/2011    BISHNOI, SANDEEP SINGHVI,
    CO.APPL.(M) 141/2011                               RISHI AGRAWALA, RAJEEV KUMAR,                             
    CO.APPL.(M) 142/2011                               NITIN MEHTA, ABHISHEK MARATHA,                             
    CO.APPL.(M) 143/2011                                VIDUR R BHATIA, VIDIT GUPTA, 

RAUNAQ B MATHUR, SAMIKSHA
GODIYAL, GOPAL JAIN, KUNAL
KAUL, MILANKA CHAUDHARY, 
SAROJANAND JHA, SIDDHARTH MEHRA

                      COURT NO. 28    
 HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 PM
1. W.P.(CRL) 2131/2005 M.A. KHAN BAHAR U. BARQI, SALEEM AHMED
   CRL.M.A. 4000/2011 VS. STATE & ORS CHARU DALAL

    HIGH COURT OF DELHI                            
    17TH APRIL, 2013                             REGISTRAR (LISTING)
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                        COURT NO.20  (OS-C)

                 HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

     AT 2.15 P.M 

22. I.A. 2129/2013        MARICO LIMITED               ANURADHA SALHOTRA, NEERAJ KISHAN 
    In CS(OS) 246/2013    Vs. ADANI WILMAR LTD         KAUL, SUMIT WADHWA, ZEESHAN KHAN,

RAJIV NAYYAR, NEIL HILDERTH, 
 PRATIBHA SHREEDHAR 

23. I.A. 2745/2013        MARICO LIMITED               ANURADHA SALHOTRA,LALL LAHIR, 
    In CS(OS) 319/2013    Vs. ADANI WILMAR LIMITED     NEERAJ KISHAN KAUL, SUMIT WADHWA,

       RAJIV NAYYAR, NEIL HILDERTH, 
 PRATIBHA SHREEDHAR                     
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